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i t )  the progress of the scheme so 
far?

I I *  Depoty Minister of M n e r  
(Shri RaglranmaiaJi): (a) Bharat
Electronics Ltd. have decided in prin
ciple to manufacture radio valves.

(b) and (c). Negotiations with a 
foreign firm for collaboration are at 
an advanced stage.

Overstay of Pakistanis

f  Shri Tridlb Komar
1251 V Chandhnri:

I  Shri Bishwanath Roy:

Will the Minister of Home Affairs 
be pleased to state:

(a) whether it is fact that more than
80,000 Pakistani nationals were stay- # 
ing in India even after the expiry of 
the period for which visas or permits 
were issued to them upto March, 1958;

(b) what are their numbers now. 
community-wise, from East and West 
Pakistan; and

(c) whether it is a fact that entry 
into India by Pakistani nationals 
without any kind of visa or permit 
has increased since the installation of 
military rule in Pakistan?

The Minister of Home Affairs 
(Pandit G. B. Pant): (a) to (c). The 
information is being collected and 
will be laid on the Table of the House, 
as soon as it is available.

Canopy Covers for Aircrafts
1254. Shri Bamakrishna Reddy:

Will the Minister of Defence be pleas
ed to state:

(a) whether quantity production of 
Canopy Covers for aircrafts has been 
started to provide each I.A.F. station 
with one; and

(b) if so, how many have been pro
duced and total cost of production?

The Deputy Minister of Defenec 
(Sardar Majithla): (a) Canopy covers 
have been provided at certain Aij
279 (Ai) L.S.D.—4.

Force Stations from stacks procured 
indigenously.

(b) 119 canopy covers have been 
procured for approximately Rs. 51,000.

Civic Amenities In Shakurbasti

fShri Vajpayee:
1258.J Shri V. L. Patll:

[  Shri A. K. Gopalan:
Will the Minister of Home Affair# 

be pleased to state:

(a) whether Government have 
received any representation from the 
residents of Shakurbasti on Rohtak 
Road in respect of the civic amenities 
of that locality; and

(b) if so, the steps taken by Gov
ernment in this regard?

The Minister of Home Affairs 
(Pandit G. B. Pant): (a) Yes.

(b) The Delhi Municipal Corpora
tion which is concerned in the matter 
is making a survey of all such areas 
including Shakurbasti which are de
ficit in basic services and will take up 
schemes for providing such services 
as and when funds are available.
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West Bengal Land Development and 
Planning Act

1257. Shri Bangshl Thakur: Will
the Minister of Home Affairs be 
pleased to state:

(a) whether it is a fact that the 
West Bengal Land Development and 
Planning (Amendment) Act of 1951 
and 1955 have not been extended to 
Tripura; and

(b) if so, the reasons therefor?
The Minister of Home Affairs 

(Pandit G. B. Pant): (a) Yes.

(b) The amending Act of 1951 wa« 
not -extended to Tripura as it had no 
relevance to that territory. The ques
tion of extending the 1955 Act is 
under consideration.
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